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TN THP. 'CP.NTR:n..L 2\DMTl'T(S'T'R:z\'J'TV"P, 'l'R!RTJl\l:z\L I J2\!PTTR BP.'NCFl I JZ\!PTTR. 

10.9.2002 

l. .c::hri R.K.D. Baijal son of Shri Harrnohan' nas Raijal 

agec'I a"bout 61- years, retiree'! o:ffice C::uperintenc'lent 

Gr. T, O/o Chief Norl<:s 111anager (Loco Worl<: C::hops) , 

Western Railway, 2\jmer, R/o House No. q, . Kala Bag, 

Ajmer. 

?. • Shri B. N. Purohi t son of Late C::hri Shiv Nath nas 

l?urohi t, aged ahout 61 years, retirea o:f-Fj_ce 

Superintendent Gr. :r: , 0 / o Chief r'7or"k.s Manager (Loco 

Work C::hops), Western Railway, l\jmer. Resident of ?.LI, 

Banl<: Colony, Katy ad Road, Ghughra, Post Gagwana, 

District :z\jmer. 

• ••• Petitioners. 

1. C::hri V. n. Gupta, General Manager, Western Rai 1 way, 

Church Gate, Muml)ai. 

?. Shri Kamal Singh, Senior Personnel Officer (Loco Nor1<. 

C::hops, Western Railway, Ajmer. 

l'tr. :8.V. Calla, Counsel for the applicant. 

r-tr. rn.P. Sharma, Counsel for the responoents. 

COR?\l\ 

Hon' .'le ~tr. H.O. Gupta, :z\<'lministrative MemlJer 

Hon' le l\tr. M.L. Chauhann Judicial Member 

ORD"P,R (OR:n..L) 

• ••• P,.espon<'l.ents. 

'I'his Contempt Petition has lJeen filec'I for alleged 



wilfui 

?. • 

disobedience of the orc1er of the '""ribunal c1atec1 

t-i:eard the learne<'l counsel :for the parties. The 

counsel for the respon0ents suhmittec1 that the order 

,,,rihunal has been complierl. with except that actual 

paymen- which has been process en is to he ·made. He assured 

that he said payment will he made within. ten days from 
I 

today· I Learnecl counsel for the applicant has no further 

3. 

are 

:z\HQ 

make. 

Jn the circumstances noting the assurance given hy 

counsel for·the respondents contemners, this ~ontempt 

n is dismissed as.having become infructuous. Noticees 
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